
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM NruO ANI.IT,IACNEL PRADESH)

No.HC.vll-Al/ 2OO7 I to6? I I A
From Shri Chatra Bhukhan Gogol,

Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Shri Jaspal Singh,
Principal ludge, Family Court,
Barpeta.

Dated Guwahati the

Casual leave,

Your letter No. FCB/ 1 5/Adm in / 2024 I 7 8t dtd. 25. hO.ZO24.

Odober,2024

Sir,

With reference to the above, I am directed to inform you that you have beengranted casuar reave on 0'2.1r.2024 arong with station reave permission, from theevening of 30.10.2024 ti[ the morning or o4.rr.2o24. The counselor, Famiry court,
Barpeta, and in her absence, the C.J.M., Barpeta, and in his absence, the i/c C.J.M., Barpeta
shall remain in charge of your Court and Office in your absence.

Yours faithfully,

s4-
REGISTRAR (vIGItANCE)

7 5.ll .'t-7Copy to :

sAn" Project Manager, Gauhati High Court.

ft...

Sub:

Ref:-

RE


